Land Improvements

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, that The Company will pay for the additional cost of reclaiming,
restoring or repairing land improvements as incurred by the Insured, resulting from direct physical
loss of or damage to property insured under the Policy, occurring at premises described in the
Schedule. Land improvements are any alteration to the natural condition of the land by grading,
landscaping and additions to land such as pavements, roadways, or similar works. This coverage
does not apply to land improvements at a golf course unless specifically mentioned in the
Schedule.

The indemnity provided herein shall be subject to the limit of indemnity as specified in The
Schedule.



